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CENTRAL ADMINISTRATI TRIEVINALAllAaapBENCH 

ALLAiiAbAD.  

Allahabad this the day of 	6z_ 1996. 

Hon'ble MX. Justice B.C. Saksena, Vice—Chairman 
Hon'ble Mr.  S. DAIGlIpLitiaiatrative  Member.  

, .2Iii:1 1.---Lna1.--4icat12ria2!i_ 
Shiv Narayan Pateriya, S/o 
dhi Nagar, Nai Basti, near 

... Applicant. 

Versus 

i. Union of India through General Manager, Central 
Railway, Bombay, VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
13 -mbay. 

iii. Divisional Railway Man ager, Central Railway, Jhansi. 

... Respondents 

60 of 1992. 

hri R.R. Pateriya, R/ Gan-
loice Chowki, Lalitp . 

2,►' Or • in 

Ghanshyam Da 
ii/o 9, Ganes 

Alon wit 

olication 

s Chaurasiya, 
Bazar, Jhans 

61 of 1 

Shri H. Chaurasiya, 

Versus 
i. Union of India throug 

Railway, BombayVT. 

ii. Chairmar, Railway Ser 
Railway Recruitment B 
Bombay. 

Applicant. 

General Manager, Cent 

ice Commission (Known 
and now), Bombay Centr 1, 

... Respondents. 

Original Application o. 262 of 1992. 

Ramashanker Tripathi, S/o •ri H.L. Tripathi, Rio 

AnplicA 

Versu 

Sujekhan Khirki, Jhansi. 

i. -er11 Cent -^-  India 
B ombay VT, H a 
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Chairman, Railway Service Commission (now'known 
as Railway Recruitment Board), Bombay Cenatral, 
Bombay. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

... Respondents. 

	

,. 	Original Application no. 2.63 of i992. 

Ram Kumar Mlarindeo, S/o Sri Sitaram Namdeo, R/o 474 near 
Bihari ji ka Mandir, Babina Gantt, District Jahnsi. 

Applicant. 

Versus 

	

i. 	Union of India through General Manager, Central 
Railway, Bombay VT. 

Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

Retpondents. 

	

f". 	Original Application no. 264 of 1992. 

REkesh Kumar Srivastava, S/c Sri V.P. Srivastava, R/o 
Behind Normel School, Gooier Naka, Banda. 

... Applicant. 

Versus 

Union of I ndia, through General Manager, Central 
Railway, Bombay VT. 

	

i. 	Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay VT. 

iii. Divisional Railway Manager, Central Railway, Jhansi. 

• • • Respondents. 

6. 	Original Application no. 265 of 1992. 

Km. Alika Wakankar, D/o Shri V.G. W kankar t  R/o 49 
Narsingh Rao Toriya, Jhansi. 

Versus 

i. 	Union of Indi 	Through 3p 1 M= 	r , Cc ntr al 
••••3/...  
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ailway, Bombay vr. 

Chairman, Railway Service 
as RailwaRecruitment BO 
Bombay. 

Commission (now known 
ard), Bombay Central, 

 

... Respondents. 

Original Applicati)n no. 266 of 1992. 

'41in v 	A!-,arwal, . 	. 
t...11d6W-Lydtio, 

Shri N.C. Agarwal, R/o 45, 

... Applicant. 

Versis 

i. Union of India through eneral Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known as 
Railway Recruitment Board), Bombay Central, BoMbay. 

iii. Divisional Raiway Manager, Central Railway Jhansi. 

... Respondents. 

Avdhesh K 
Devri Moh 

C-11 	 letc72_ 

mar Vaidh, S/0 Shri U.S. Vaidh, R/o 131 
lla, Ranipur, District, Jhansi. 

... Applicant. 

Versus 

i. Union of 
Railway, 

Chairman, 
as Railwa 
Bombay. 

ndia through General Manager, Central 
ombay VT. 

Railway Service Commission (now kno4 
Recruitmenthoard) Bombay Central, 

Responde4s. 

9. Origi. nal plicationno. 268 of 1992. 

Satya Prakash Dubey, S/o Sri B.P. Dubey, C/o Bundel hand 
Medical Stores, Nariya Bazar, Jhansi. 

... Applicant. 

Versus 

i. 	Union of India through 
Railway, Bombay VT. 

On 	Railway Sex,: ' . 	zirflan  
as Rail ay Recruitment 
Bombay. 

General Manager, Central 

ce 	 (nc 
Board), Bombay Centra 

plja *41,41.411.414.'. 
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10. 	Original Application no. 269 of 1992. 

Sripal Singh, S/o Shri Rajjan Singh, R/o Post and Village 
Chirhul, Distt. Etawah 

... Applicant. 

Versus 

i. Union of India through General Manager Central 
Raulway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. Divisional :'railway Manager, Central Railway, Jhansi. 

... Respondents, 

It. 	Original Application no. 270 of 1992, 

Rajesh Kumar Srivastava, S/o Shri I.D. Srivastava, R/o 
86 Chandra Shekhar Azad, Ganesh Bazar, Jhansia 

... Applicant. 

Versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

... Respondents. 

Origingal Application no. 271 of 1992. 

Prakash Lodhi, S/o Shri Brish Bhan Lodhi, R/o Gram and 
post Bharnboisir, Tehsil Talbehat, Distt. Jhansi. 

... Applicant. 

Versus 

• jnion of India through General Manager, Certr(71 
::ay, E=bay VT. 

7La- irman Railway Service Commission (nov,  khov 
as Railway Recruitrent Board), Bombay Oential, 
Bombay. 

• I . ...., /°••• 
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i'ii. Divisional Railway Manager, Central Railway, 
Jhansi. 

... Respondents. 

13. 	Original Application no. 272 of 1992. 

pr.k=ch 	S/o Shri Madan Mohan Lal Mishra, R/o 
Th ,,ne-1 

App-icant. 

Versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

... Respondents. 

Original pplication no 273 of 1992. 

Sayyed Aizaj Mo ammad, S/o S 	S.I. Mohammad, R/o 
682/6, Tondon C mpund, Civil Lines, Jhansi. 

App lic ant . 

Versus 

i. Union of In di a through 	neral Manager, C,?.ntral. 
Railway, Bombay VT. 

ii. Chairman, Railway Servi Commission,(now known 
as Railway Recruitment oard), Bombay Central, 
Bombay. 

iii. Divisiona Railway Mana r Central Railway, 
Jhansi. 

... Respondents. 

16. 	Original 	plication no. 274 of 1992. 

Deepak Babu Rawat, S/o Shri R N. Rawat, R/o 83 Chhat 
salpura, Lalitpur (U.P.). 

. . 	App lic ant . 

Versus 

eneral Manager, Centi - 1. 	Union of 
ha llway, 

ndia through 
ombay VT. 
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33. 	Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, Central RUl*ay, 
Jhansi. 

... Respondents. 

16. 	Original Application no. 276 of 1992. 

Santosh Kumar Sharma, S/0 Shri B. Sharma, R/o 155/20, 
Subhash Pura, Lalitpur (U.P.) 

... Applicant. 

Versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recuritmert Board) , Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

Respondentsj 

21. 	Original Application no. 276 of 1992. 

Mahesh Chandra Sharma, S/o Shri R.D. Sharma, R/0 241 
Outside Datia Gate, Behind Home Guard Training Center, 
Jhansi. 

Applicant. 

Versus 

i. Jnion of India through General ,"anager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Board (Priviously 
known as Railway Service Commission), Bombay 
Central, Bombay. 

... Respondents. 

IS. 	Original Application no. 277 of 1992. 

R.S. Updhayaya. S/0 Sri H.S. Updhayaya, R/o Railway Qr. 
no. G—Block, Agra Gantt. 

... Applicant. 

'ndia throuch Central 
.7/— 

V,r0- 
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Railway 	Bombay VT, 

Chairman Railway Service Commission (now know 
as Railway Recruitment Board), 

Bombay Central, 

Bombay. 

iii. Divisional Railway Manager, Central Railway, 

Jhansi. 
Responde S• 

JR. 	Original Application no. 278 of 1992. 
Om Fratash Rai, S/o Shri P.P. Rai, R/o (C/O) Bhatriya 
Lodge, Manick Chowk, Jhansi. 

... Applicant. 

Versu 

Union of Bombsndia throu 

Railway, 	y VT. 

General Manager, Central 

ii. 
Chairman, Railway Service Commission (now kliown 

as Railway Recruitment Board), 'ombay Central, 

Bombay. 

iii. 
Divisional Railway Manager, Central Railway, 

Jhansi. 
900 

Respondents. 

U. 	Original Application 
DO. 279 of 1992. 

Ajai Kumar Upadhayaya, S/ Sri B.L. Updhayaya, 
R/o 182/1 

Barubhondela, Jhansi. 
... Applicant. 

Vers 

i. 
Union of India thro gh General Manager, Central 
Railway, Bombay VT. 

ii. 
Chair an Railway Service C-v-ission (now known 
as Ra Vay Recruitment Board), Bombay Central 

Bombs 

iii. 
Divis oval Railway Manager, Central RailwaY, 

Jhansi. 
I 	 Respondents. 

24. 	Original Applicati 

7 	r, S/0 
Lohaga Via K,13,t-, Distt. 

no. 280 of 1992. 

ri Tamhe, Rio Gram Baiapost 
Jhans'-. 

Appli ant 

Ve rs us 

0 
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i. 	Union of India through General Manager, Central 
Railway, Bombay VT. 

Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 

Bombay. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

... Respondents. 

22. 	Original Application no. 281 of 1992. 

Mahendra Kumar Tripathi, S/0 Shri B.D. Tripathi, R/o 
305/2, Jhokan Bagh, Jhansi. 

GOO Applicant. 

i• Union of 
Railway, 

Versus 

India t1.2-  )ugh General Manager, Central 
Bombay VT. 

ii. 
Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay, Central 

Bombay. 

iii. 
Divisional Railway Manager, Central Railway, 

Jhansi. 
Respondents. 

25. 	Original Application no. 424 of 1992. 

Rajesh Chandra Tripathi, S/0 Shri A.S. Tripathi, R/o 
Kalob Kuwan, Tinwari Road, Banda. 

Applicant. 

Versus 

	

i. 	Union of India through General Manager, Central 
Railway, Bombay VT. 

Chairman, Railway 
Service Commission (now known 

as Railway Recuritment Board), Bombay Central, 

Bombay. 

iii. Divisional Ra
ilway Manager, Central Railway, Jhansi. 

Reel,nnrients. 

Ori,:,i,a1 Application no. 425 of 1992. 

nuke h Kumar Awasthi, 5/0 Shri L.S. Awasthi, R/o 7( 
Jhansi. 

App lAA—Int. 

.....9/— 

• • • 

, • 
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Versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now knonw 
as Railway Recruitment Board),11 8ombay Central, 
Bombay. 

R iii. Divisional Rai'may Manager Ce tral ailway,  
Jhansi. 

Respondents. 

26: Original Application no. 428 of 1992. 

Jamaluddin Khan, S/o Shri N.U. Khan, R/o Deen Dayal Nagar 
C/o A.B.M. Building Material, Nandanpura, Sipri Bazar, 
Jhansi. 

Applicant. 

Versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT., 

ii. Chairman, Railway Recruitment Board (Previously 
knor,: as Railway Service Commission), Bombay 
Central, Bombay. 

iii. Divisional Ra ilway Manager, C ntral Railway, 
Jhansi. 

... Respondents. 

26. Original Application no. 429 
1 

Vinod Kumar Awasthi, 1 S/0 Shri 
Hatwara, P.O. Talbehat, Distt. Lal 

Versus 

i. Union of India through Gener 
Railway, Bombay VT. 

ii. Chairman, Railway Service Com 
as Railway Recruitment Board 
Bombay. 

iii. Divisional Railway Mana,jer, 
Jahnsi. 

of 1992. 

wasthi, R/o Mohalla 
pur (U.P.). 

Applic ant. 

1 Manager, Central 

ission (now known 
Bombay Central 

IF - ntral Railway, 

Respondents. 

3'11  • • 	• • 

• • • 
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if • Original plication no. 916 of 1992 

Ma6hukar Deo Pandey, S/o Shri R. Pandey, R/o Post 

Ba)deo, Distt. Mathura (U.P.) 

... Applicant. 

Vier US 

Union of India tl_:rc ugh ( neral Manager, Cent 

Railway, Bombay VT, 

v4-,uc.  y. ,,  Chairman, hailway Recrui 	 Boa  r4 (vr  

known as Railway Service Commission), Bombay 

Central, ombay. 

a 3 i. Divisional. Railway Mana r, Central Railway, 

Jhansi. 

... Respondents. 

Original Application no. 918 of 1392. 

Rajendra Kumar Srivatava, S/o 
554/7, Chitra Gupt Shawan, Ad 

Jhansi. 

hri V.S. Srivastava, F /c) 
sh Nagar, Sipri Baza , 

Applicant. 

Ve: sus 

Union of ndia through bneral Manager, Central 

Railway, ombay VT. 

Chairman, Railway Pecru ment Board, Bombay, Cen, 

tral (pre iously known s Railway Service 

Commissio ). 

t . Divis lona Railway Mana 
Jhansi. 

Central Railway, 

... Respondents. 

3. 	Original Application no. 920 of 1992. 

am Gopal Rai, S/o Shri B.L. Rai, R/o 29 Ramlila Mai 

abina, Distt. Jhansi. 

... Applicant 

Yelas 

any 

Union of India through 

Railway, Bombay Vr. 

neral Manager. Central 

Chairman 

knows as 

Central 

Railway Recr 

ailway Servi 

tment Board ( Pre vious I 

Commission) , Bombay 

• • • Applicant. 

	11/— 



// 

iii. Divisional 
Jhansi. 

11 // 

Railway Manag r, Central Railway, 

... Respondents. 

922 of 1992 

B. Singhal, R/o Rly. 
Agra Cantt. 

Applicant. 

315. 	Original Application no. 
Pankaj Kumar Gupta, S/o Shri 
Qr. No. MB 178—A, Station Roa 

Versus 

i. 	Union  of India through 
Railway, Bombay VT. 

• • • 

neral Manager, Central 

ii. Chairman, Railway Recrui ment Board (previously 
known as Railway Service Commission), Bombay 
Central. 

iii. Divisional Railway Manag r, Central Railway, 
Jhansi. 

31." 	Original Application no. 

Wadeep Kumar, S/o Shri P. Nar 
near Bihari Ji Ka Temple, Babi 

... Respondents. 

923 of 1992 

yan, R/o house no. 475 
a, Jhansi. 

... Applicant. 

i. Union of 
Railway, 

ii. Chairman 
known as 
Central. 

iii. Divisiona 
Jbansi. 

N7.=re 
243/r, :.ainaar  

Versus 

ndia through 
ombay VT. 

Railway Recru 
ailway Servic 

Railway Mana 

nn 

A 
a=a-1. - Hari 

eneral Manager, Central 

ment Board (previously 
Commission), Bombay 

er, Central Railway, 

... Respondents. 

924 of 1992 

Srivastava, R/o House no. 

.. Applicant. 

i. Union of 
Railway, 

VerjS 

ndia through 
ombay VT. 

eneral Manager, Centra 1 

2/•■. 
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ii. 
Chairman, Railway Recruitment Board (Previcusly 
known as Railway Service Commission), Bombay 

Central. 

iii. 
Divisional Railway Manager, Central RafIlwaY, 

Jhansi. 
... Respondents. 

PIP • 	n-;,4,.1 Annlication no. 1072 of 1992 

Mohammad Israil, S/o Shri Mohd. Gani, R/o Ward No. 2, 
near Railway Station Harpalpur, Distt. Chhatarpur. 

... Applicant. 

Versus 

i. Union of India through General Manager, 
Central 

Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Board 
(previously 

known as Railway Service Commission), Bombay 
Central. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

Respondents. 

314. 	Original Application no. 1073 of 1992. 

Jaodish Frasad Tewari, S/0 Shri Baij Natil Tiwari , R/o 
Village Sunrahi, Post Tindwari, Distt. Banda. 

... Applicant. 

Versus 

i. Union of India through General Manager, Central 
RaiWay, Bombay VT. 

ii. Chairman, Railway Recruitment .Board C
previously 

known as Rai way Service Commission) Bombay 
Central 

iii. Divisional Railway Manager, Central Railway, 

... Respondents. 

35. 	Original Application no. 1074 of 1992 

Swarup Sharma, S/0 Shri U.S. Sharma, Ric) 72, 

Na 	Dwer, Gokul, Mathura. (U.P.) 

APP 0  

••••.1-3/"" 

I I 

• 
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.. \ Applicant. 

Versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Board (previously 
known as Railway Service CoMmission), Bombay 
Central. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents. 

36. 	Original Application no. 1075 of 1992. 

Mohd. Asian Kh2n, /o Shri Mohd. Yusuf Khan, R/o 114, 
Mewatipura, Jhansi. 

Applicant. 

Versus 

Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. 	The Secretary, Railway Recruitment Board (previo  
usly known as Railway Service Commission), Bomba 
Central. 

ii 	Divisional Railway Manaer, Central Rail-,F-7 
Jhansi. 

Res ondents . 

3F. 	Original Ap lication no. 076 of 1992, 

Bhari_it Dhushan, S/0 Shri Keshav D s, R/o Poonch, Moth, 
Distt. Jhansi. 

• • • 

... Applicant. 

era! Maraoer, Central 

nt Board (previously 
omission), Bombay 

Ve rs.is 

i. Union of India through Ge 
Railway, Bombay VT. 

ii. Chairman, Rilway Recruit 
known as Railway Service 
Central. 

iii. Divisional 
Jhansi. 

ailt y mAnAne 	Centre 1 Railway, 

• • • Respondents. 

n. 	Original Ap• lication no. 077 of 1992. 

Ashok Kum3r Verma 
Najhal, Jhansi. 

slo Shr:. R. Verm, R/o 153, Purani 

14/— 
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Versus 

i. 	Union of India through General Manager, Central 
Railway, Bombay VT. 

11. Chairmen, Railway Recruitment Board (previously 

known as Railway Service CommiEsion), Bombay 
Central. 

iii. Divisional Railway Manager, Central Railway, 

Jhansi. 
... Respondents. 

3q. 	original Application no. 1078 of 1992 

Shakil Ahmad Hasmi, S/0 Shri W.A. Hasmi, R/o Devganpura, 
Post Penwari, Distt. Hamirpur. (U.P.). 

... Applicant. 

Versus 

1. 	
Union of India through General Manager, Central 
Railway, Bombay VT. 

Chairman, Railway Recruitment Board (previously 
known as Railway Service Commission), Bombay 
Central. 

iii. Divisional Railway Manager, Central RaiV qv, 

Jhansi. 
... Respondents. 

	

40. 	Original Application no. 1081 of 1992. 

Vijay Kumar Dwivedi, S/0 Shri G.S. Dwivedi, R/o Village 

Tekali (Hastam) P.O. Hastam, Via Khurhand Station, 

Distt. Banda. 

Versus 

	

1. 	Union of India through General Manager, Central 
-nailway, Bombay Vt. 

Chairman Railway Recruitment Boarc. (previously 
known as Railway Service Commission), zombay 
Central. 

Divisional Railway Mananer, Central Railway, Jhansi. 

... Respondents. 

44 	Original Application n. 1083 of 1992 

Sanjay • Kjrriai Srivast:.va, Fro 	
R/o 

103, 	 Pula 

applicant 

,Applicant 



Versus 

i. 	Union of India through Ge eral Manager, Bombay 

ii. Chairman, Railway Recruitment Bo ;rd (previously 
known as Railway Service Commission) , Bombay 
ventral. 

iii. Divisional Railway Manager, Central Railway, Jhansi. 

... -Respondents. 

.i. id 46 ALA, (3 Yd. N.o 
.1.19c% of 1002 

  

sic) Shri Raja Ram, R/o M. Lai Ganj 

Versus 

... 	Applicant. 

i.  Union of India through General Manager, Central 

ii.  

Raflway, 	Bombay 

Chairman, 
Railway Be 

VT. 

ailway Service Commission(now known as 
ruitment Board , (Bombay Central. 

iii.  Divisional Railway Manager, Central Railway, Jhansi. 

Respondents. ... 

43. 	Original Application no. 1614 of 1993.\_ 

Ajit Kumar SrivaStava. 3/6 Shr K.B.L. Srivastava, 
902 Kalyani, D Civil Lines, in ao. 

Vinod Kumar R. Shrotiya, 
Jhansi. 

R/ o 

Applicant. 

i.  

ii.  

44. 

Versus 

Union of India through 
Railway, Bombay VT. 

Chairman, ailway Recru 
Bombay. 

Divisional Railway MainaL 

Original plication no 

Versus 

Anand Kumar Sharma, sio shri 
C.D. Mishra, Pratap Ganjpura, 

neral Manager, Central 

ment Board, Bombay Central, 

Central Railway, Jhansi. 

... Respondents. 

1060 of 1993. 

. Sharina, R/o (C/o) nri 
agdalpur, Distt. Basra. 

... Applicant. 

5cn of I nriia tn- ,)- Jgh 	al Manage', Centra 
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Railway, Bombay VT. 

ii. Chairman, Railway,Recruitment Board, Bombay Central 

Bombay. 

iii. Divisional Railway Manager, Central Railway, Jhansi. 

Respondent s. 

46 	Original Application no. 1465 of 1993 

Sanjiv Kumar Tiwari, S/0 Shri R.N. Tiwari, R/o Gandhi Nagar 
Konct-,. nict-4,t ralaun. 

... Applicant. 

Versus 

Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Board, Bombay Central, 
Bombay. 

Divisional Railway Manager, Central Railway, Jhansi. 

Respondents. 

44. 	Original Application no. 20 of 1994 

Arvind Srivastava, S/0 Awadh Behari Lal Srivas- ava, R/o 
307, C.P. Mission Compund, Jhansi. 

Applicant. 

Versus 

i. Union of India through Secretary, Railway Board, 
Ministry of Railway, New Delhi. 

ii. General Manager, Central Railway, Bombay VT. 

Chairman, Railway Recruitment Board, Bombay Central 
Bombay. 

... Respondents. 

47. 	Original Application no. 70 of 1994 
Promod Srivastava, S/0 Shri S.S. Srivastava, R/o 157, 
Chaturyana, Jhansi. 

• • 

Versus 

i. 	Union of India through General Manager, Central 
'ailway, Bombay VT. 

7<;,i_Twv R cruitment Board, Bombay Central, 
' 	P 

20M/LEY. 

VWX 
	17/- 



iii. Divisional Railway Manager, Central Railway, Jhansi. 

... Respondents. 

48. 	Original Application no. 402 of 1994 

Lala Ram, S/o Shri Kashi Ram, R/o 487/3, Near Junior 
High School, Nai Basti 

0 • • 
	

A r' -l icant. 

Versus 

i. Union of India through Secretary Railway Board, 
Ministry of Rcilway, New Delhi. 

ii. General Manager, Central Railway, Bombay VT. 

iii. Chairman, Railway Recruitment Board, Bombay Central 
Bombay. 

... Respondents. 

44. 	Original Application no. 413 of 1994. 

Mahendra Kumar Agnihotri, S/0 Shri Bhogi Ram Agnihotri, R/o 
422, Station Road, Lalitpur. 

App lie ant . 

versus 

i. Union of India. through Se•Ptory, Railway Board, 

Ministry of Rai ways, New i- lhi. 

ii. General Manager, Central railway, Bombay VT, 

iii. Chairman, Railv.ay Recruit nt Board, Bombay Central, 
Bombay. 

   

• • • Respondents. 

     

     

511, 	Original Ap 

Sunil Kumar Bhatn 
R.E. Colony, Civi 

licAion no. -8 of 1994. 

oar, 5/0 Shri K.B. Bhatnagar, R/o ne 
Lines, La lit ur 

Applicant 

.K. Counsel for the applicant Shri 
Versus 

i. Union of In• ia through Se.retary, Railway Board, 

Ministry of Railways, Ne Delhi. 

ii. General Manager, Central w.ailway, Bombay VT. 

iii.. Chairman, 	 nt Board, Bombay Cent 

Bombay, 

Counsel for the esponcients 

Respondents. 

A.V. Srivastava. 
•.,•. 



51. 	Original Application no. 141 of 1988 

Km. Indra.Singh, ..D/o Late Shri Chandan Singh, R/o 536, 
Nanak Gani, Sipri Bazar, Jhansi. 

... Applicant. 

Counsel for the applicant. ShriAlok Dave 

Versus 

The Union of India through t!-v? r, nor=.1  
Central Railway, Bombay VT. 

ii. 	Railway Serivce Commission, Bombay. 

... Respondents. 

Counsel for the Respondents. Shri H.P. Chakorvorty 
Shri V.K. Goel. 

0  R D LILLEtatatal 

JUSTICE B.), Q. jhum&y,c,„ 

These 50 ()As involve almost identical questions of 

fact and law. They are, therefore being decided by a common 

order. 

2. The brief facts are that do  *Pk Employment Notice No 

2/80/81 was issued by the Railway Recruitment Board. Bombay. 

This Board was previously known as Railway Service Commissie. 
oL,11.1150 	

w 
 

In the said Employment Notice;  various non—tochincal categories, 

category NW, 25 had been indicated for the post of Probationary 

Asstt. Station Masters,. The applicants state that they had 

applied in response of the said Employment Notice for the said 

post viz Category No. 25. They were called to appear at the 

written test held on 21'.6.1981. They were el .^ .► ,.n.en as 

successful at the written test and were called to appear at 

an interview test held on 31.3.1982 at Bhopal or other 

- 	, I: _tents 	 .:;ase la th,5t svtseq'tlY 
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they were asked to attend the psychological test held in the 

office of the Respondent No'.2 at Churchgate, Bombay on 12°.5.82. 

The further case of the applicants,that thereafter a notice 

was displayed at the notice board of the Respondent Noia 

indicating that same invests ati4ns are in process and after 

completion of the investiqa ens the results will be declared 

and the appointment orders 	1 be issued for which equal 

number' of posts were being reserved. The applicantit stated 

that km he made representation on on 11.11.88 which got ne 

response. 

3. 

filed OM 

  

In the meantime it appears that the can idates 

Under Section 19 of the A.T. Act before he Bombay 

Bench and the said O.As were decided by an order dated 14.2.91 

The applicants have also made reference to decision i by this 

- nch of the Tribunal viz; k) O.A. Nor. 936 of 1987 

Smt. Raj Kumati Sharma Vs‘ lion of India decided on 15.5.91 

  

(ii) u.A. No-. 318 of 1989 Rajesh Kumar Shivhare and Ots 

:pion of India decided on 3 

applicant further contend that 

in the matter crd et an ,  ra 

allowed to participate in t 

4. 	 The applicants f 

said judgments the applican 

Respondent noI.2 to bestow t 

t the said jud ents to the a 

h.,: should als bring such a 

further case is that as is 

then case is that after the 

approached the office of the 

same benefits arising out of 

d that 

unal. The 

been conducted 

the applicants have not been 

process of inquiry. Their 

e entire examination has not been 

licants but he was to 

irection from the Tr 

no inquiry had 

cancelled an the appoin t 	 tTen is-tsed and a 



circular has also been issued on the same subject on 5416904, 

The Respondent meta has filed a written statment in 

almost all the ()Asia Therein the pleaithe O.As being barred by 

under 
limitation as provided im Sectie 21 of the A.T.Act has been 

raised. It has been statud that as far as the applicants are 

rnncerned, the f5nal awiec,iion of Akio Category Net. 25 was 

finalised during December 1986 and the name of the applicants 

do not find place in the final panel issJed, as they had 

not secured adequate marks to qualify. The O.As were filed 

in the year 1992. A further plea taken in the counter aff ida-

vit is that the cause of action on the basis of which the Oohs 

are being filed cannot be said to have occurred within the 

territorial jurisdiction of this Tribunal. The employment 

Notice was issued by the Respondent No,42, the office of which 

is at Bombay. The further plea taken is that tile place of 

stay of the applicant would not determineg the jurisdiction 

to file the O.A. It has also been pleaded tnat the orders 

issued by the GAT Bombay Bench or Allahabad Bench does not 

afford a fresh cause of action and the O.As are barred by 

time. It has been pleaded by the respondent no.2 that the 

said circular has no connection with the present petition. 

It was meant for fixation of seniority of selected candidates 

and since the petitioner illas not qualified for final selection 

he has no claim for appointment. No rejoinder affidavit 

appears to have been filed in any of the O.As. 

6. 	We have heard the learned counsel for the 

parties. 

7. We may first 	the preliminary objections with 

.:gaxd to CI, 	 -f this P.A on the grul! 
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of want of territorial juris ictionl. Admittedly, the 

Employment Notice was issued by the Railway Recruitment 

Board, Bombay and the result was required to be declared by 

the Railway Recruitment Board, Bombay. The applicants have 

sought the relief of a writ of mandamus to be issued to the 
respondents to issue the appintment order 

applicant within a time boun' period in consonance with the 

judgment of this TritJnal in CIA. Not. 318 of 1989 dated 
tztatt, 

30.9.1991. since the respondent nw.2 is
`  outside territo- 

rial julaidictien of the Tribunal evidently such a direction 

cannot be issued to the respondent no 04 . The provisions 
(IA) 

of Art. 226 of the Constitution of India will not goven the A csA...„  

situation. The territorial jurisdiction of the Allahabad 

Bench of the Tribunal ha: been laid downola Section 19(1) 

of A.T. Act provides that: 

• 	ject to the oither provisions of this 

A to  a person aggrieved by any order 

p rtaining 	any matter within the 

jurisdiction of the Tribunal may make 

ET: application '4 the Tribunal for the 

recressal of his grievance. 

Thus for the purposes of maintqinability of the Q.A. the 

that it* it s ek redressal against any order 

to any matter within the jurisdictio0 of this 
Tribunal.Ividently since the Railway Recruitment Board 

Bombay, respondent not was competent to declare the result 

and it being loOkeleutside 	 of 
te.e.cta 	

e territorial jurisdidtion 

thi5'Eenah of tbiis Tribunal ribunal t applicants cannot see 

ms ca 
W 
^ . 

doWV 
^e 41. 
V• V11/1111 

sine quot7non i 

imx pertaining 

rel essal of Ms grievance 

pe2tItment orc r by repoid- 
under Sub 

powers conferro 102/(1) of 

of 11,_,t being riven nv 

t no.2. 	Iexercia::: 
ec. 
ction 18 A.T. Act the rt ntral 
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41 
Govt. has issued a notification laying down the jurisdiction 

of— the various Benches of the Tribunal. In respect of the 

Allahabad Bench tv.e.gr. 11.11!..85 the territorial jurisdiction 

kas indicated in the notification dated 10!..88 Which was 

published in the Gazette of India Extraordinary dated 1691.88 

at Pq, 1 is • State of U.,10. (excluding 12 districts mentioned 

under sl. no44 under the jurisdiction of the Lucknow Bench 

1591). The final list has also been shown to have 

been published by the respondent no.2 at Bomber. Thus we 

are satisfied that for want of territorial jurisdiction this 

Bench of the Tribunal cannot take cognizance of these O.As. 

8. We may now proceed to consider the plea of the 

OA being barred by limitation Which has been raised on behalf 

of the respondent no.,24 The selection was made in 1982 and 

when certain discrepancies was found inquiries were held and 

on completition of the inquiry the final selection list was 

issued in December 1986. The O.As have been filed in 1999: 

Clearly the ()As are barred by limitation as provided under 

section 21 of the A.T. Act. The learned counsel for the 

applicant submitted that similar matters were taken up for 

consideration by the Bombay Bench of the Tribunal as also by 

this Bench of the Tribunal and the decision by this Bench of 

the 
4
riLunal in the aforesaid Oks were rendered in September 

1991 while the decision by the Bombay Bench of the Tribunal 

was rendered on 14►.2.91. 

9. It is fairly well settled that a decision of a 

court or Trib•--1 does not afford a fresh cause of action'. 

Aqestion of law which came to be decided could very well 

„, 	14 cal+ 	thp r,ricci of  3. 	p . 

Lion, Having failed to du so they cannot be pervitted,thzt 
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the decision by the ribunal in other case dottT 	afford 

fresh cause of aetiont. The case law on the question has been 

considered by the Madras Bench of the Tribunal in a se 

reported in 1994 (28) AIC 810 A I.P.E.0 Class III V$ 	iois of 

India and Ors. 	are in resp ctful agreement with t e view 

taken in the sai ftcision►  We therefore hold that the O.As 

arc barred by limitation: 

10. 	We may now proceed to analyse certain decisions 

cited at the bar. The Bombay ach of the Tribunal vide its 

judgment dated 14.2,91 had obs 	d that most of the applicants 

were not declared selected be se they have obtained less 
1 

than 150 marks The Bench in its decision rendered on 14,.2491 
1,-xwhs 

we* held that the cuts off dale arbitrar/If as it laid down 

certain qualifying marks in excess of 35% even though 

of 	nuipber of persons 	e ric,t 9cing to join tie 

services mod even those who h 

be appoin ed to fill th 

were advertised. Itrtain dire 

ndenti Ito ident y the actual 

yment Notice No. 2/81-82 and t 

have to be further earmarked. 

(ii) The respondents shall fur 

candidates, who appeared 

have been selected finial 
Several 

Vaitaz other directions were 

relevant for our purposes. Exc 

with the directi ns given in t 

Coramittee gave i s report. Th 

f!Ied and 
	 Dnte-sp-1 	t* 

dated 66.10.93 

secured less than 150 narks 

available vacancies ich 

ions were given to th respo-

umber of vacancies in the Sample - 

e vacancies in each category 

This is for category nol.25.. 

her find out as to how many 

n the said examination 

and given appointmenti 

lso given which would not be 

pt to note that in compliance 

e said order the High Power 

reafter a contempt petition was 

a 
	 -Ich passe an (Adel 

Lc-ants who have 
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secured 105 or more marks out of 3C( shall be depadd to have 

been reconnended for Category No.25 and the General Managers 

of the respective Railways shall take stepto consider 

whether these applicants can now be granted appointments 

in the vacancies which we have indicated , within two months 

1/ 

from the date of receipt of the orderi. 

11. The respondents thereafter filed civil appeals no. 

1821-31/1994 and the Hon'ble Supreme Court vide its judgment 

delivered on 29,.941994 set aside the order dated 6,.10.93 

passed by the Bombay Bench of the Ilibunal. It did nil find 

any arbitrariness in the cut off marks which were also adopted 

by the High Power Committee. Thereafter certain other 

petitions were filed before the Bombay Bench. The pleading 

4s 280/91. The 14 Oeks were decided by akcommon judgment 

dated 1.2.95 and they were dismissed on the ground cl limi-

tation as also on merits. 

12. The learned counsel for the respondents has also 

placed for our consideration a decision rendered by the 

Jabalpur Bench in O.A. 405/88 decided on 61.2.95. The Mow 

Bench took the view that,the decisions in appeals by the 

Hon'ble Supreme Court through its judgment dated 29.9±.94'. 

the matter has come to an end and dismissed the Ok holding tha 

the applicants was not entitled to any relief'. 

These CleAs have Wm to suffer the same fate:. They 

are barred by limitation, not maintainable before this bench 

and even en merits no case for interference is made out. 

All the Oeks are therefore dismissed. No crcers as to costs 
I 

..S• 

Date4: 	15 1, !.-1. 


